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CAREER OBJECTIVE
To achieve a tremendous position in a positional organization, where I can enhance my tactics to kick start my skills and strength in line with the started mission and goal of the company through hard work and commitment at all level. 

EDUCATIONAL QUALIFCATION
	COLLEGE/SCHOOL
	QUALIFICATION 
	CGPA/PERCENTAGE

	Balaji Law College, University of Pune
	BSL L.L.B (Hons.) 
	60%

	J.H.Ambani vidyalaya, Lodhivali
	Higher Senior Secondary (Class XII);  Affiliated to H.S.C Board
	70%

	P.R.I.A school, Rasayani
	Senior Secondary (Class X); Affiliated to S.S.C Board
	77%
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INTERNSHIPS:

Advocate Yogesh Mankawale, Mumbai [Nov-Dec, 2012: 4 weeks]
 Drafted a plaint seeking the restitution of conjugal rights.
 Did extensive case law and statutory research on the Hindu Marriage Act; case law research on international human rights.


Internship at Maharashtra State Human Rights Commission, Mumbai [June-July,2014: 4 weeks]
    Did a Scrutiny work.
· File reading of the plaint filed by MP kirit somaiya against the police recruitment drive.
· Submitted paper presentation on RTI.
· Performed street play on public awareness of human rights at chaitya bhumi.
· Detailed study about UDHR, ICCPR;1966, ICESCR;1966, UN Conventions for women and children, rights of children, manual scavenging, rights of dalit, rights of disabled, Human rights act,1993, NHRC; NEW Delhi.


Internship under supreme Court Advocate R.K RAI, NASIK        [June –July,2015: 4 weeks]

Appeared before the Hon’ble CJM court, Nasik as an amicus curiae on 30 June 2015 in Regular Criminal Case No. 524 of 2013 and well contested the pea of alibi put forwarded by the Defence lawyer.

Internship under Adv mahesh Vaswani, Bombay High Court  ( 14 Nov to 3 Dec) 

a) Perusal of Judgements on bail 
b) Perusal of judgments relating to anticipatory bail.
c) How  to oppose anticipatory  bail in atrocity cases and 
    On what grounds anticipatory bail is granted?
d) How  to get certified copy of court order? 
e) Taken on Board Application when the case is not on board



Internship under Adv Harshad Nimbalkar, Shivajinagar District and  session Court, Pune
a) cross examination of witnesses in Nayana Pujari Trail. 
b) bail applications., discharge applications 
C) filing of bail application.



ACADEMIC ACHIEVEMENTS

 Was the 3rd topper in the 3rd semester.

 
 
MOOT COURT EXPERIENCE

Participated in Shankar Rao Chavan Moot Court Competition (Modern, Law College) (October 2012)


SEMINARS AND OTHER WORKSHOPS

· Gave a seminar on ‘women’s protection law’ at J.H.Ambani Vidhyalaya
(October 2013) and the same was published in 'karnala' newspaper.
· Conducted a rally on  ‘Human Rights day’ (December 10, 2013)
· I  have been invited for giving ‘guest lecture’ on ‘human rights’ in PCCOE College, Akrudi,Pune
· Organised a ‘street play’ on Human trafficking, Acid attack, Sexual harassment at work place, Female foeticide (December 10, 2013)
· Legal aid in village at chinchwad gaon , pune (January 2014)
· Legal aid in  salumbre village near subrata roy stadium (January 2015)
· Organised a 'street play' on anti black magic bill.
· Organised a ‘police internship’ for the juniors of balaji law college at ‘Hinjewadi Police Station’
[bookmark: _GoBack]


Guest Lectures

· I have been invited for giving guest lecture on "Human Rights" in PCCOE College, Akrudi, Pune.
· First lecture was for MBA students on 6th April, 2015.
· Second lecture was for MCA students on 28th sep, 2015..
· Third lecture was for MBA students on 31st oct, 2015. 
· I appeared in news headlines of ‘andolan weekly newspaper’  when for the first time I delivered a guest lecture.
·  Invited for giving a guest  lecture on occasion of international women's day, 8th March, 2016.
· Invited as a guest Speaker  for two days Worksop on "computer Networks and Inforamtion Security" and the subject was "Intellectual Property Rights & IT Act "  on 23rd Sep, 2016.
· Invited for giving guest lecture on "Human Rights" on 25th Oct, 2016. 
· Invited for giving guest lecture on cyber law.
 



OTHER ACCOMPLISHMENTS

· Had an appointment with a police commissioner of Mumbai –
 Hon’ Rakesh Maria to discuss the gruesome violence against women and to launch a helpline number for women’s safety and appeared in headlines for the same. (Andolan weekly newspaper)

· Participated in a ‘street play competition’  held at pune camp in AK Khan law college.

· Winner in inter college ‘law quiz competition’

· Winner at 2nd position in elocution competition held at C.K.T college, panvel

· Participated in state level debate competition and spoke on ‘whether ban on beef is justified’?


1. 1st winner in debate competition held at Ak Khan law college, pune on 15 th Jan 2016 

2. 1st winner in case probe competition held at Kes law college, Mumbai on 23 Jan 2016

3. 1st winner in debate competition held at lords law college , Mumbai  on 17 th       Feb 2016
 
4. runner up in turn coat comp held at lords law college, Mumbai on 17 th Feb 2016 

5. MR. BLC ( mr. Balaji ) 2016 of my college 



ORGANISATIONAL EXPERIENCE

    Convenor, Moot Court Society (2011-12). Responsibilities include conducting and managing logistics of moot courts in association with law firms; selecting/training moot court teams.

    Member of the college student council.
    Class Representative of the class.
    Member of the Legal Aid cell of the college.
 



PRE-UNIVERSITY ACHIEVEMENTS
    Gold Medalist in ‘International  Olympiad in  English language (2009-10)
    State level player in ‘Taekwando’  , Nagpur (2009-10)
    1st  Winner in ‘Dance intercollege competition’
    Shows topper in ‘fashion show’ held at symbiosis
 

HOBBIES AND INTERESTS

·  Dancing.
· Visiting office of headquarters,government offices.
· Writing diary.
· Doing mimicry.

DECLARATION
I am keen to continue my career and prepared to work hard in order to achieve my organization objectives and I hereby declare that the information furnished above is true to the best of my knowledge.
Place: Pune                                                            (Ganesh S.Gupta)
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